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CENTRAL ADMINISTRATIVE TRIBUNAL, ERNAKULAM BENCH

0.A.No.17/94

.'Tuesday, “this the 10th day of January, 1995.
CORAM:
HON'BLE MR PV VENKATAKRISHNAN, ADMINISTRATIVE MEMBER
HON'BLE MR P SURYAPRAKASAM, JUDICIAL MEMBER
PK 'Jayachandran
Conductor, Southern Railway,

Trivandrum Central. , ' - Applicant

By Advocate Mr R Santhoshkumar

Vs.
1. Union of India through
the General Manager,
Southern Railway,
Madras-3.
2. The Divisional Personnell Officer,

Southern Railway, Trivandrum-14.

3. The Divisional Railway Manager,
Southern Railway, Trivandrum-14.

4. -PS Joseph,
Trayvellipg. Ticket

Inspector.

Through the Divisional-
Personnel Officer,
Southern Railway,
Trivandrumld.

5. G Saju Tom,
Travelling Ticket
Inspector -do-

o. G Viswanathan,
Travelling ticket
Inspector -do-

7. Ismail Rawther,
- Travelling Ticket :
Inspector -do-

8. N Madhavan Nair,
Travelling Ticket
Inspector , -do-

9. E Hilaludeen,
Travelling Ticket
Inspector ‘ -do-

10.. CF Petson,
Travelling Ticket
Inspector : —-do~

11. -Joseph Pinhiro,
Travelling Ticket
Inspector ' -do-

12. EG Morris,
Travelling Ticket
Inspector -do- - Respondents
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13. AK ‘Ramakrishnan, Through the Divisional .
Travelling Ticket - Personnel officer,
Inspector. . Southern Railvay,

: Trivandrum-14.
14. K Sreedharan Nair,
Travelling Ticket
Inspector ‘ -do- .
15. - M Gopalan,
Travelling Ticket
Inspector - -do-
16, " 'iA_A Devassy .
Travelling Ticket _ : :
Inspector L -do- "= Respondents

By Advocate Mrs Sumathi. Dandapani(for R.1 to 3)
ORDER,
PV VENKATAKRISHNAN, ADMINISTRATIVE MEMBER

Applicant who is working as Conductdr/TTI in the scale

bof Rs.1400+2300 in the Ticket Checking Ca_dre.- of the Southern Railway

was initiélly appointed as a Siénaller' in the Traffic Department and
later fédeployed as a surplus stéff in the Ticket Checking Cadre.
His senic;fity was fixeé in the cadre of Senior TCs/TTEs by A8 and
applicant agrees that it reﬁects ~the ‘corlv:'ect pésition. However) his
promotion - to the hig-h-éll* 'gr‘ade of T‘Ti/COR/HD'.TC/PI in the scale
Rs.1406223?21) as fixed in A8, accdrding to him, does not reflect his‘

seniority in the lower scalgas refixed by A8 orders.

2. fhe respondents have &tated that® . applicaht “has -béen gihen

promotion -in the scaie of Rs.1400-2300 on ' Scheduled Caste QUota with

effect from 13.9.1991 and his séniority as refixed by A8\ reflects
that. HoWever, the applicant's .contention is that his seniority in
the higher Scale. should follow thé seniority in tl;le lower scale as
the promotion post. was not a seléction post; Resvpondents _however
state that it is a selection post and seniority follows the order in
the panel. The rules 'ﬁnder .which' applicant states ‘that seniority

in the higher scale should follow the order in the lower scale, or
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thé orders .whiich d‘eclare the promotion; post as a vnon-selection' post
have noti'._._-_been produqed before us Re.spondents‘ havé | revised thé
seniority"-"_o.f .the applicant and fixed 'it" above that '. of Ambika..
A_pplicént is not ' satisfied Qitb thls and stateé that ‘1"1iS seniority
should be vabo{/e that of reSpo;ldeni;sv-.éi&S, who . were Jjuniors ﬁo him
in the “lovwer" grade. Unfortunately - the impugned order does- not. l
discuss the issue in detail. It is also ‘seen that while A9v- states
th‘at" it- 'i.s‘thé provisional lseniority as on 1.9.1993, th‘e attached list

gives a date of 1.8.1991.

3. 'Aff;ef: hearing learned .fcounsél on both sides 9 1n “the " state
of '_pl‘ea'dingvs, we ‘cani only ‘. per_mit applicant to ‘make ' a fresh
repreé'enﬁation  within one month setf;ing _vout. his Case."'tq second
réébondent', who will consider the A"r_nat‘:ter' éfre‘sh and péss. a réasoned
-order within 'four. ‘moriths of ‘tﬁe_ date of receipt of the representation,

after 'giving notice to affected parties.

4. | .Apphlicatic‘m is disposed of as above. No cbsts‘.

Dated, the 10th January, 1995.

P SURYAPRAKASAM - ‘ PV VENKATAKRISHNAN

-JUDICIAL MEMBER ' o ADMINISTRATIVE MEMBER

trs/101 -



List of Annexures

Annexure A8: True copy of the order No.V/P 612/111/TTE/TC/

Vol II dt. 15.11.93 issued by the Divisional
Personnel officer, S.Rly, Trivandrum-14
(2nd respondent). :

Annexure A9: True copy of the order No.V/P/612/111/TTE/TC/

Vol,III dt. 22.9,93 issued by the Divisional
Persnnel 0fficer, S.Rly, Trivandrum(2nd respondent)



